& TEM NO. 18+58 COURT NO. 5 SECTI ON | VA

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil)...... /2012

(CC 10484-10486/2012)
(From the judgnment and order dated 28.05.2010 in MFA No. 23240/ 2009
and the final judgnent and order dated 02.06.2010 in MA
No. 23580/ 2009, 23585/2009 of The HI GH COURT OF KARNATAKA AT
BANGAL ORE)

DEFENCE ESTATE OFRFI CER BANGALCRE Petitioner(s)
VERSUS
MANAGER CHRI STA M TRA ASHRAM & ORS. Respondent ( s)

Wth I.A 1-3 (Cdelay in filing SLP and c/delay in refiling SLP and
of fice report)

Wth

SLP(Q)....... CC 11629- 11634/ 2012

(Wth appln.(s) for c/delay in filing SLP and office report)

Date: 06/07/2012 These Petitions were called on for hearing today.

CORAM :

HON BLE MR, JUSTICE G S. SI NGV

HON BLE MR JUSTI CE SUDHANSU JYOTI MJKHOPADHAYA
For Petitioner(s) M. H. P. Ranal , ASG

Ms. Vil a Sinah, Adv.

M . S. Khal ash, Adv.

M . Mukesh Ver ma, Adv.
Ms. Anil Katiyar, Adv.

For Respondent (s)
UPON hearing counsel the Court made the follow ng

ORDER

Li st these cases on 20.07.2012.

(Satish K Yadav) (Phool an Wati Arora)
Court Master Court Master



